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12.03 hrs.

PAPERS LAID ON THE TABLE

NOTIFICATION UNDER CeNxTRAL Excrse

RuLES, 1944, AND A STATEMENT ON THE

Rerort or WorXING GROUP RE. BUREAD
or INDUSTRIAL CosTs & PRICES

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH): I beg to lay on the Table a
copy of Notification No. G.S.R. 349
(Hindl and English versions) published
in Gazette of India dated the 6th April,
1974 issued under the Central Excise
Rules, 1944, together with an explana-
tory memorandum. [Placed in Library
See No. LT-8747/74.]

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI SHAHNAWAZ
KHAN): I beg to lay on the Table a
statement (Hindi and English versions)
on the Report of the Working Group
under the Chairmanship of the Chair-
man of the Bureau of Industrial Costs
and Prices on the cost structure of
certain bulk drugs, ete. [Placed in
Library. See No. LT-6748/74.]

IntERIM REPORT 1973 OF WaAKF INQUIRY
CoMMITTEE

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): I beg to lay
on the Table a copy of the Interim
Report 1978 of Wakf Inquiry Com-
mittee. T[Placed in Library. See No.
LT-6749/74).

12.031 hrs.
PUBLIC ACCOUNTS COMMITTEE

RePoRTS AND MINTIES

SHRI JYOTIRMOY BOSU (Diamond
Harbour): I beg to present the follow-
ing Reports angd minutes of the Public
4Accounts Committes:—

(1) (i) Hundred and sevenieenth
Report on the Report of the Comptrol-
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ler and Auditor General of India for
the year 1971-72—Union Government
(Civil) relating to Departments of
Labour, Rehabilitation and Supply,

(i) Minutes of the sittings of the
Cor?mlttee relating to the above Re-
port.

(2) (1) Hundred sand twerty-fourth
Report on the Report of the Comp-
troller and Auditor General of India
for the year 1871-72-Union Govern-
ment (Civil), relating to the Ministrv
of Health and Familv Planring (De-
partment of Health).

(li) Minutes of the sittirgs of the
Committee relating {o the sab~ve

Report.

12,03} hrs.
COMMITTEE OF PRIVILEGES
Eigar Rxrorr
SHRI VASANT SATHE (Akola). 1

beg to present the Eigth Repor{ of
the Committee of Privileges.

12.04 hme
DISCUSSION RE. SITUATION 1N
BIHAR

MR. DEPUTY SPEAKFER: Now, we
take up the discussion on the state-
ment of the Minister o!f Home Affairs
regarding the situation in Bihar.

SHRI S M. BANERJEE (Kanpur):
With a very heavy heart, anguish anll
anger I beg to move.

“That this House take note of the
statement made by the Minigter of
Home Affairs in the Houme on the
17th April, 1974 regarding the situ-
ation in Bihar”

MR. DEPUTY SPFFAKER: There is
nn motion It is only a discusson
You may say, ‘1 raise a discussion’



